
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 198 of 2024 (SZ) 
[Earlier O.A. No. 550 of 2024(PB)] 

IN THE MATTER OF: 

Suo Moto matter in respect of news item 
appearing in 'The New Indian Express' 
dated 08.04.2024 titled "Garbage pile-up 
on Fort Kochi beach hampers tourism 
prospects". 

Versus 

Kochi Municipal Corporation, 
Through its Secretary, 
Ernakulam, and Ors. 

...Respondent(s) 
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1. Reply affidavit in compliance to Hon'ble NGT directions in 

OA No. 198/2024 on behalf of Respondent No. 3, 
i.e., Central Pollution Control Board 
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REVATHI MANIVANNAN 
COUNSEL FOR RESPONDENT NO. 3 

(вет 
1 7 3 2025 

(J Chandra Babu) 
REGIONAL DIRECTOR 

J. Chandra Babu 
REGIONAL DIRECTOR 

CENTRAL POLLUTION CONTROL BOARD 
REGIONAL DIRECTORATE - BENGALURU 

(MIN.OF ENV,FOREST & CC, GOVT OF INDIA) 
BENGALURU - 560 079. MOB: 9868278903 POLLUTION CONTROL 
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